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Ill. A d'Jitional TV Centres expected to be. :, . 
· connected witli microwave links in 

J/1e VI Plan: 

1. Jullundur-Amritsar 

2 . Lucknow-Varanasi 

J. Calcutta-Murshidabad 

4. Calcutta-Asansold 

:5 . Bombay-Pune 

u. Madras-Madurai 

7. Hyderabad-Vijayawada 

~ . Bombay-Panaji 

9. Delhi-Jaipur 

Offidal Language Implementation Com-
mittee 

KAM LA MISHRA 2746. SHRl 
MADHUKAR: Will the Minister of 

ENERGY be pleased to state: 

(a) what are the objects 
Language Implementaiton 

formed in the Department of 
!Sn il.5 allached offices; 

of Official 
Committee 

Power and 

( h) how many meetings of Com-

mittees were. held during 1980 and 198 l 
anJ details of actions taken in the deci-

"ions taken by the Committees; 

) whether it is a fact that action on 
' · Jecisions of the OLIC have been 
ayed and regular meetings are being 

~ 1oided; and 

( d) what steps are  proposed for hold-
ing regular meetings of the Official 
Language Committees and implemen-
1ation of its decisions? 

THE MINISTER OF STATE IN THE 

MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) Official Lan-

guage Implementation Committees are 
framed under the instructions of the 
Department of Official Language 
(Ministry of Home Affairs) to keep 
watch on the full implementation of the 

ici~l lanf.Uage implementation policy 
and progressive use of Hindi. 

',· , .. 
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( b) Two meetings of 
Language Implementation 

were held during 1980 and 
Department of Power. 

the Official 
Committeo 

1981 in the 

In the Central Electricity Authority 
three meetings of Committee were held 

during 1980 and 1981 respectively. The 
minutes of these meetings were circulated 

in \he Ministry /Central Electricity Authori-
ty respectively for taking necessary action 
on the decisions taken in those meetings. 

(c) and (d) No. Sir. Every effort 
is being made to hold the meetings 

regularly and get the decisions of the 
Official Language Implementation Com-
mittee meetings implemented promptly. 
However, due to unavoidable circumstances 
the Committee could not meet more often. 
A programme has been drawn to hold 
these meetings regularly in future. 
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Land acquired around Talcher Coal 
Mines in Orissa 

2748. SHRI LAKSHMAN MALLICK: 
Will the Minister of ENERGY be 

pleased to state: 

(a) the total acres of land acquired 

by Government of India in and around 

Takher Coal Mines of Orissa; 

(h) the mode and amount of com-
pensation paid by his· Ministry to the 

displaced persons; and 

(c) the relief and rehabilitation 
measures taken or proposed to be taken 

in those areas for displaced persons? 

THE MINISTER OF STATE IN THE 

DEPARTMENT OF COAC JN THE 
MINISTRY OF ENERGY (SHRT 

GARG! SHANKAR MISHRA): (a) 

The total area of land acquire<l under 

the provisions of Coal Bearing Areas 
(Acquisition & Dccvlopment)' Act, 1957. 

in and around Talcher Coa1 Mines in 
Orissa upto January, 1982 was 4085.71 

acres out of which tenancy was 962. 83 

acres. 

( b) Claims have been received by the · 

Central Coalfields Limited only in respect 
of 816. 04 acres of tenancy land. An 

amount of Rs. l 2, 17,920.90 has already 

been paid to the tenants as compensation 
by tlie Company and an amount of 
Rs. 65,994. 29 is lying unpaid either due 
to dispute of title among the co-sharers or 

due to the concerned tenants not turning 
up to receive a ~nt. 

(c) Under the Law, the company is to 
pay compensation to those whose lands. 

are being acquired and this responsibility 

is being discharged bY the company. 

However, in addition to casb compensa-
-tion, the company is offering f.mployment 

to the affected persons according to. 
· available vacancies and technical training . 
schemes have also been introduced for 

training such persons in order to make 
them eligible for suitable jobs. In the 
case of tribals whose lands are acquir d~ 

the coal companies have been auvised alsu 
to provide homestead land to those tri-
bals who have been ~s lac d. . 

Direct daifling service with Londau 

2749. SHRI N. K. SHEJWALKAR: 
Will the Minister of COMMUNICA· 
TIONS be ple<ised to state: 

(a) since when direct dialling tcfcphone 
service with London Was started; 

( b) which other countries are proposed 
lo be covered under direct dialling tele-
phone services and when; 

( c) whether it is a fact that Pakistan 
has more direct dialling facilities then 

India, especially to the Arab Gulf c un~ 

tries; and 

( d) reasons for our heing left behind 
in this important communication link? 

TH F. M INlSTER OF ST A TE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI YOGENDRA MAKWANA): (a) 

International Subscriber Direct Dialling 

(ISO) Telephone Servicl! to United 

Kingdom was started from Bombay and 
Delhi in October, 1976 and January, 1977 

and subsequently from . Calcutta and 

Madras in January, 1979 and July, 1980· 
respectively. 

(b) Plans are under consideration for-
extension of ISD services initially to al 

few more countries in Europe, Asia &. 
Africa and later to oLher countries· iil the-
world, in a phased manner, depending on 
avaiJabiHty of adequate switchiilg aml 
channel capaci.ties. 




